CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
ALLAHABAD

REGIONAL BENCH - COURT NO.II

Customs Appeal No0.70678 of 2025

(Arising out of Order-in-Appeal No.216-Cus/Appl/LKO/2024 dated 19/03/2024
passed by Commissioner (Appeals) Customs, Central Excise & CGST,
Lucknow)

M/s RegentRugs, @ ... Appellant
(Mahboob Alam Gopalpatti,
Chauri Road, Bhadohi-221401)

VERSUS

Commissioner of Central Excise &

Service Tax, Lucknow ....Respondent
(7-A, Ashok Marg, Hazratganj, Lucknow-226001)

APPEARANCE:

Shri Prakhar Shukla, Advocate for the Appellant
Smt Chitra Srivastava, Authorised Representative for the Respondent

CORAM: HON’BLE MR. SANJIV SRIVASTAVA, MEMBER (TECHNICAL)

FINAL ORDER NO.70769/2025

DATE OF HEARING : 03 November, 2025
DATE OF DECISION : 03 November, 2025

SANJIV SRIVASTAVA:

This appeal is directed against Order-in-Appeal No0.216-
Cus/Appl/LKO/2024 dated 19/03/2024 passed by Commissioner
(Appeals) Customs, Central Excise & CGST, Lucknow. By the

impugned order following has been held:-

"5.1 I have carefully gone through the case records. By the
impugned order, Drawback amounting to Rs.4,73,838/ was
ordered to be recovered from the appellant along with

interest due to non-submission of BRCs in time.

5.2 I find that the appellant has submitted that they have

realized amount of sale proceeds in respect of shipping
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bills nos. No. 82/DBK/16-17 dated 22.06.2016 and
136/DBK/16-17 dated 19.06.2016 but the same are not
supported by incontrovertible evidences as the appellant
himself stated that GR is not issued and the certificate
issued by the bankers against these shipping bills. Further,
the FIRC in respect of above two shipping bills could not be
correlated to these shipping bills or relevant invoices.
Thus, I find that the claim of the appellant that they have
realized the sale proceeds in respect of these two shipping
bills within stipulated time is not sustainable. In respect of
rest three shipping bills, I find that the appellant in their
grounds of appeal submitted that they have deposited the
drawback amount but failed to submit any proof viz. copy

of challan etc. in this regard.

5.3 In view of the above, I uphold the impugned order
passed by the adjudicating authority as just and proper,
consequently, the appeal filed by the appellant s

dismissed.”

Appellant had filed the Shipping Bills as detailed in the

table below, and had claimed the drawback in respect of the

goods exported:

) Shipping Bill Sale Proceeds | Cheque No & date Drawback
N in USD in Rs
Number Date

1 82/DBK/16-17 22.06.16 16747.20 | 269306/ 14.07.16 | 102228

2 136/DBK/16-17 19.09.16 17502.00 | 269324/ 10.10.16 106355

3 162/DBK/16-17 27.10.16 14152.00 | 269357/ 27.03.17 85800

4 248/DBK/16-17 | 07.03.17 24030.00 | 269357/ 27.03.17 | 145910

5 59/DBK/17-18 22.06.17 5742.00 | 269391/ 18.07.17 33545
78173.2 473838

2.2 Appellant failed to produce the evidence in respect of

realization of the sale proceeds of the export goods within the

stipulated period as per the Rule 16A(1) of Customs, Central

Excise Duties and Service Tax Drawback Rules, 1995.
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2.3 A show cause notice dated 08.07.2019 was issued to the

appellant asking them to show cause as to why:

(i) The amount of drawback for Rs 473838/- (Four Lacs
Seventy Three Thousand Eight Hundred and Thirty Eight
only) paid to the claimant should not be demanded and
recovered from them under Rule 16 A (2) of the Customs,
Central Excise Duties and Service Tax Drawback Rules,
1995.

(ii) The interest should not be demanded and recovered from
them under Section 75 A (2) read with Section 28AA of the
Act.

2.4 The show cause notice has been adjudicated as per the
order in original No: 04/AC/ICD/MBS/2020-21 dated 29.06.2020

holding as follows:

"I hereby confirm the demand amounting to Rs 473838/-
(Four Lacs Seventy Three Thousand Eight Hundred and
Thirty Eight only) against M/s regent Rugs, Gopal Patti,
Chauri Road, Bhadoi 221401 under Rule 16 A (2) of the
Rules and require the party to payback the same to the
exchequer along with appropriate under Section 75 A (2)
read with Section 28AA of the Act.

The above amount should be deposited by the party
forthwith.”

2.5 Aggrieved appellant filed appeal before the Commissioner
(Appeal) which has been dismissed as per the impugned order

referred in para 1 above.
2.6 Hence this appeal.

3.1 I have heard Shri Prakhar Shukla learned Counsel
appearing for the appellant and Smt Chitra Srivastava learned

Authorized Representative appearing for the revenue.

3.2 Arguing for the appellant Counsel submits that in respect

of shipping bills mentioned at
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> S. No.3, 4 & 5 they have already deposited due drawback
along with interest, they have also produced copy of TR-6
challans.

> S. No.1 & 2 received export proceeds in foreign exchange.
They had also produced the copies of the bankers
documents. However the demand against them has been

confirmed ignoring these documents.

3.3 Authorized Representative reiterates the findings recorded

in the orders of the lower authorities.

4.1 I have considered the impugned orders along with the

submissions made in appeal and during the course of argument.

4.2 1 find that appellant have produced copy of TR-6 challan,
evidencing deposit of draw back along with interest in respect of
the three shipping bills mentioned at S No 3, 4 & 5 in table in
para 2.1. Hence, the demand made in terms of order of the
lower authorities for the short payment against recovery in
respect of these three shipping bills cannot be faulted however
the amount already deposited by the appellant along with

interest should be appropriated against this demand.

4.3 In respect of other two shipping bills appellant has
produced the following documents to support their claim in

respect of realization of the export proceeds-

DIRECTORATE GENERAL OF FOREIGN TRADE

STATEMENT oOf BANK REALISATION

—_— - R = e
W o W e i I
ddress GOPALPATTIGHAURI ROAD BHADOHI SANT RAVIDAS NAGAR
? . ’t—A = | YTTAR PRADESH B N
— sz IDS———
3 IEC 1597001392 = 1
== ] a Shipping Bill No DBKO1362016 §
5 Shipping Bill Date 20160915
6 Shipping Bill Port DEEMED
7 Bank's Name HDOFG BANK e
‘s File nd Uploaded 2 e
2 g::‘: e HDFC0000000200220230012023-02-20 20:54:06
a9 8ill ID no 594BC73213300013
salisation Certificate R .
10 22““ Heslivetian HDFCO0000594230201583 Dated 2023-02-16
Date of realisation of money s e e — ——
o by bank 2021-11-26
Realised value in Foreign P e e _
12 Currency 17262.500
13 Currency of realisation usD B ——
[ Y 14 Date &time of printing | 2023-02-2101.12.11 P ———

About the statement

= This statement is machine generated from the DGET website. It resroduces the infromation (as availiable
on the date and time of printing of this statement) received by DGFT from the bank in secured electronic
mode. This infromation can be verified by accessing the DGF T website(https:/www.dgft.gov.in)

Note on the realised value

* The Realised value (item 12 above) is denominated in foreign Currency and may be in CIF, C&For FOB
exporter and buy: he goods) and hence it may or may not include
nce as the ca nay be Such details may be obtained from exporters, if
needed. Policy Circular No. 06(RE- 2012) /2009-14 Dated 10.10.2012 of DGFT explains this in detail

terms as negotiated betwe:
commission, Freight or Ins

DGFT website: https://www.daft.gov.in
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— S )

HDFC Bank Ltd, AY
Plot No-52 Station

Road Sant Ravidas Nagar

Bhadohi 221 401.Uttar Pradesh, ~

Date : 16-Dee-21

- RI GENT RUGS
0 GOPAI PALTL

CIURTROAD
CANT RAVIDAS NAGAR
)i 221401 V
BrADOR This is o inform you that your Fxpory documents for amount USD 175(12.5!) ‘& USh
16747.20 under Shipping Bill Number 136/pB3K/2016 & XZII)BKIZI!I() dated 19-SEP-2016 &
' 22-JUN-2016 having port cade ICD MADHOSINGIH has been reccived at our end and taken
up for processing.

Huwever. please be informed that:

s No BRC/s will be issued for the captioned export on eealisation

(.':lsl«nllu-v"; | Online form ’ i Invoice |

weountao | Name | IECeode! o SENO | SBDate | no | Bill Amount (USD) |

TREGENT g | $2/0BK/20 |
(8ee2000000624. RUGS  [1597001392Gi1600028 1162 16-17

TREGEN] | {136/DBK/20)

Lo 0000006241 RUGS 11397001 392(G 60004 1 1841] - 16:17

22.06.2016] RR-65 167472

19.09.2016] RR-66 | 17502.5
Also. please find the payment details as below.
(1viard No Credit Date

1)7181019901155 31Jul8
2301 181043901199 : 29 Jan-18 [

JL09181049901320 26 Sep 18

010618I019901158 | O1Jun 18!
1212171049900869 12-Dec 17 |
P/00181049900888 | 17-Apr18 |
I RINASG0NRG / ' 2/ Npr-18 |
N918INA990247 1 06 Sep 18 |

e Certiliente b "ol < i1 5 g S i isk ibili
Iis Certificate has been issued on the specilic request of the custamer without any risk & responsibility on the
part el bans o any ol its allicials.

Sl Nanatories

HEFONSI0k 1,

Flidohi Branch (Code) 0865
www.hdfcbank.com

Regd. Office: HDFC Bank Ltd., HDFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai - 400 013
Corporate Identity No.: L65920MH1994PLC080618
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— —

NK HDFC Bank Lid,
% HDFC BA Plot No-52 Station
et d your world Road Sant Ravidag Nagar
e ynderstand y i y
:m .26 NOV 2021 CIN Number m-ﬁ;‘&‘\ln?h'g%%,?%ogﬂ,ﬂ’ Pradesh

Web Addi g suppori@hdicbank.com
DEBI Abwicy cm ivoret

IXPORT coyy crion it

RIGFNT RUGS

O GOPAIPATTI

CHAURI ROAD

SANT RAVIDAS NAGAR
AHADOINI 221401

OUR BILL REFFRENCL NO.  : 594BC73213300014

USIR RLFLRENCE NO. + 08BYBC321¢01230

NRAWEL NAMI © AIYALRUG INC

INVOICI REFFRENCI RR 66

M AMOUNI 1 USD 17,502.50

B AMT HQUIDATED :USD  0.00

DISCRIPTION oy AMOUNT  DR/CR

SGSION COMM AL INIT INR 135,00 by,
CGSTON COMM AT INIT INR 135.00 Py,
Al Commission INR 1,500.00 Dr.
DETANS :

TOTAL AMOUNT DEBITED INR 1,770.00 br.

[RUPTES ONE THOUSAND SEVIEN [HUNDRI D SEVINTY ONY) )
VALUE DATE : 26-NOV 2021
‘ WIHAVE DEBITED YOUR ACCOUNT NO. 08652000000624
CUSTOMER PAN NO : ABGPAOBB3I:
CUSTOMER GSIN NO :
SIATI CODE - 09 STATI. NAME : UTTAR PRADI S
AANK GSTN NO : 09AAACH2 /021117

RANK ADDRI SS : PRANAY TOWI'RS, 38, DARBARI LAl SIIARMA MARG, . 1 UCKNOW UTIAR PRADESH PIN 226001

115N No for Other Charges : 997113 Credit granting services including stand by commitmant Buarantees and securities
GSTINVEXCI NO. 1 (Other Charges): 1CU2233055671358  Value of Service 1500

GSI AMOUNT CGSIINRI3S  SGST:INR135  1GSI INRO  UGs| INR 0
GSIRATI ¢ CGST:9% SGS1:9% IGST:0% UGST 0%
KCISS - INR O
GSTINVOICI NO. 7 {Discrepancy Charges): Discrepancy Charge
GSTAMOUNT DISCP : CGST : INR O SGSI:INRO  IGSTIINRO  UGST:INRO
GSTRAI DISCP CGSI: % SGST : % 1GST @ % UGSI: %
1SN No for X Conversion : 99715 /-Foreign exchange scrvices
GST INVOICI: NO. 3 (1% Conversion Charges): IX Conversion
GSI AMOUNT = CGSI:INRD SGST 1 INR O IGS!] DINRO UGST:INRO
GSIRATF Ix CGST:9% SGST :9% 16GS1:0% UGST 0%
KCISS:INR O

RIGISIFRED OF 11CI ADDRISS: HIDI C BANK 110USL, St NAPATI BAPAT MARG,
IOWER PAREI, MUMBAI 100 018,
N CASF: OF ANY DISCRIPANCY, PLEASI CONTACT US WITHIN 7 DAYS,

- LS IS A COMPUTLR GIENERATED ADVIC, LOAR W R QB AR EEm

Regd. Office: HDFC Bank Ltd., HDFC Bank House, Senapali:Bapat Marg, Lower Pare| (West), Mumbai - 400 013
Corporate Identity No.: L65920MH1994PLC080618

\\&4\‘—”(\\
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ey

1HDIC Bank Limited,
7o | Tink Techno (Gampus, 4lh Floor, _
i 1 ) Huilding- Alpha,Next To KanjurMarg Railway Station(l-as})
‘,’“ "DFC BA"K Mumbai - 4100042
-

i understand your world

e U
Certificate of Foreign Inwarg Remittance / GST Invoice

GS1 Invoice Numbx:t
Jssue Date - 12.Ne0 2017 CINNO | 65020M1 119941 COB0618
1o (1108), 'rom (vom)

KI'GINT RUGS HDIC 130y 114

(O KUGENT RUGS GOPAI PATTI CHAURI ROAI 1l iAo

221401

StaleIT name and stateAJ] code: SIaICAUT name and statefUT code
ihaNo 919936679689 B6nk OSTIN Registration numbor

Customer GSTIN Kegisiraion number .
(Lustomer i'an Number as updaled in the account ANGPADGE3|:

Doar Customer
e here by confiem thal your Account No - 50700005 /91034 Nas been cradited for inward remittance received as por swilt dctails given below:
R e e NS R b ) — — -
Inward No Sender Ref No Value Date Credit Date
[ 1212171049900869 2017121100293949 11-Noc. 2017 12-Nec-2017
) Currency FCY Amount Rate INR Amount
| s 7492 50 0.0000 0.00
: Remitter Details Remitting Bank Ordering Institute
231020340432 ALLIYAH RUGS INC PO OX 11855 . . -
CHARIOT1I® NC 28220.1855 BANK OF AMERICA N.A GENODEF1MO1
Additional inf 8s per swift ge field 70 and 72 13y 1121831086241 OR RR 65 18T PAY
Purpose of remittance as per Beneficiary 1’0103 - Advance feceipls against export contracts  olher than Nepal and
Bhutan

Remarks | Additional Information - if any LEFG

R T S
In retation to the above remittance we have dediled your account - 50200005/91034 wan followwng laves

IGST GST g SGST UTGST Cess  Grand Total

Value Of  IGST CGST SGST UTGST Cess

f mount Amouni Amount Amount Amount  (A+B+C+D
Service  rate% rate% #) rate% (©) Rate% 0) Rate% (E) +E)

0.00 0.00 0.00 000 000 0.00 000 0.00 0.00 0.00,

_— s —_— —_— .

IISNNO : 9971 FINANCIAI & RI LATED SERVICIES AN No - AMAAGH27021 |
Please note that as Per provislons of Forelgn Exch 9¢ Manag Act(FEMA, 1999), you are required to submit the export
documents, In respect of above recelpt, to oue Bank within 21 days of the date of shipment, and in any case not later than one year
from the date of romi . Non of this requi is liable for penal action under the above Act

Please ensure 1o quote our above-mentioned Inward remittance number, while submitting the export documents against this
“rport advance recolved,

This is a Computer Gonerated Advice and does not require signature.In case of any discrepancy & Purpose code change, please
contact us within 7 days.

Kcgd Office - I C Bank 1 imiteq +HDEC Bank House , Senapati Bapal Marg , | ower farel (West) . Mumbai - 400013
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'( .

-~ yank 1 imitcd

TIOLR% fian Lampus Ath | loor,

) think “:ll;'n‘r;:’r{l::l“lo wanjurMarg Raiway Staton(l ast).
dind) g

Ihu::‘m 400047

\d you! w“'!(i___’/’——*f — -<;|_ﬂ;(;ice
- ICertificate of Foreign Inward Remittance 1GST In )

‘
ol
eterst?

I){'OIWZQMBJIS!}I

is| Imoke il CINNO. 5370y 1199411 C08081
29.Jo0
issoe N0 | 1o (2017
1o 05} 101 C
k1 d
; X PRADESH
Gl N1 RUGS o SANT RAVIDAS NAGAT BHADOHI UTTAR
§ GOPALPATTI CIHAURI ROAD UNTAR PLOT NO 52 §1ATION ROAD

GINT RUG
O RIGINT 30111221401
Apiist 1B 2 jradosh 09
o sy code: Unar Pradesh 09 SHOIOIUT name and siatorl 1 c0d0 U0

09MI\(2H2IO7,I nzy

0 ne and
gal? n:‘gw Bank GSTIN Registration umber
prono. 919
mber
- stomer GSTIN egistration
o {ran Numbe! a8 updated 0 {he account AHGPADBE3I
(usiome!
i ¢ swifl detads given below:
confim thal your Account NO 08652 624 has been credited for mward rematance recetved as pc orst ¢ o
e hove oY e ar s s 350
‘ 7 I:;";go N Sonder Ref No Value Date Credit Date
290118(049901199 2018012500242094 25.Jan 2018 29.Jan- 2018
Currency FCY Amount Rate ——
usH 8092.50 63,2300 511688.78
Remitter Details Remitting Bank Ordering Institute
BOIFAUS3N

237020340432 ALLIYAH RUGS INC PO BOX 11855 BANK OF AMERICA NA.

GHARILOTTIENC 282201855
formation as per swift message field 70 and 72 RI'B/222021274/1 UL 1 AND I'INAI FOR RR 65

| Additional in!
. Purpose of romittance as per Beneficlary 10103 - Advance reccipts against export contracts other than Nepal and
Bhutan
Remarks | Additional Information - if any J
L

1n resation 0 the above remittance we have debited your account - 08652000000624 with following 1axes

1GST CGST SGST UTGST Cess Grand Total
Value Of  IGST CGST - SGST UTGST Cess
Amount Amount Amount  (A+B+C+D
Service  rate% ) 8) ©) Rate% ) Rate% ) +E)
9.00 27526 0.00 0.00 550.52

—

305844 0.00 0.00 9.00 215.26

HSN NO : 8671 FINANCIAI & RILATED) SERVICES PAN No : AAACH2702H

Please note that as per of Foreign ™ t Act (FEMA, 1999)
P 9 ' , you are required to submit the export
'd'mumm. in respect of abovo recoipt, to our Bank within 21 days of the date of shipment, and in any case not later than one year
‘om the date of remittance. N p of this req is liable for penal action under the above Act.

Flease ensure to quote %
hon Siance :c s ;w above-mentioned inward remittance number, while submitting the export documents against this

This is a Computer
carbct i Mm&in ¥ ;;:::nlod Advice and does not require signature.in case of any discrepancy & purpose code change, please

I .
togd Office - HIDI-C Bank Limited , 11)I'C Bank House , Senapali Bapal Marg , |.ower Parel (West) , Mumbai - 400013
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(11-C Isank | imited, )
| Ihink 1echno Campus, 4lh Floor, -
[uilding Alpha,Next To KanjurMarg Railway Station(t-ast),

Pt HDFC BANK Mumbai - 400042

\‘:w (ndorstand your world
Certificate of Foreign Inward Remittance / GST Invoice
<1 voca e NVOTE10/58147266
A
iscuc w1790 7018 CIN NO. | 559201 1199411 C080618
1o (1OS) V'rom {Poi)
RI'GINT RUGS 101 € tank | 10
’ (0 HIGTT RUSS GOPALPATT G AURIROAD UTTAR PLOT NO 52 STATION KOAD SANT RAVIDAS NAGAR BHADOHI UT1AR PRADESH
PRADISI BHADOL 221401
StatoUT name and state/)Y code. Uttar Pradosh 09 SIalefUT namp and statelUT code: Uttar Pradesh 09
PhaNe: 919936629889 BBank CSTIN Registration number - 0OAMACH2/024H112Y

Customer GSTIN Registration number
(ustomer 'an Numbor @5 updaled in the account.  AHGIPA0BEII

Dear Cuslomer,

We here by conlizm hat your Account No - 08652000000624 has been credeed for mward remiltance received as per swilt dotails given betow

[ InwardNe Sender Ref No Value Date ~ Credit Date
| 1704181049900888 2018041600343835 16-Apr-2018 17 Apr-2018
Currency FCY Amount Rate INR Amount
usn 1042.50 65.2100 67981.43
Remitter Details Remitting Bank Qrdering Institute
237020340432  ALLIYAH RUGS INC PO BOX 11855 N -
CHARI OTTI: NC 282201855 BANK OF AMERICA N.A BOFAUSIN

Additional Information as per swift message field 70 and 72 R1 1/228962582//RIR 65 FULL AND FINA |

Purpose of remittance as per Beneficiary 1’0103 - Advance receipts against export contracts  other than Nepal and
Bhutan

1A - iFany

-
In refation 1o the above remiltance we have dbiled your account - 08652000000624 with following taxes

1GST .. CGST SGST uTGST Cess  Grand Total
Value Of IGST CGST -+ SGST UTGST Cess

Amount Amount Amount Amount Amount  (A+B+C+D
Service  rate% A) rate% (8) rate% (©) Rate% ) Rate% (€) +E)

679.81 0.00 0.00 9.00 61.18 9.00 61.18 0.00 0.00 122.36

1ISNNO - 9971 I INANCIAI & RI‘LATF D SERVICIS PAN No | AMCIHI2702H

Please note thatas per provisions of Forcign Exchange Management Act (FEMA, 1999), you are required to submit the export
dacuments, in respect of above receipt, to dur Bank within 21 days of the date of shipment, and in any case not later than onc year
from the date of remittance. Non i of this requi is liable for penal action under the above Act.

Please ensure to quote our abov ioned inward remi number, while submitting the export documents against this
export advance received,

This is a Computer Generated Advice and does ire signature.In case of any discre
contact us within 7 days. not require sig pancy & purpose code change, please

IRegd Offic : 1131-C Hank |imited , 1110§°C Bank | louse: . Senapali Bapal Marg . | ower Parel (West) , Mumbai - 400013
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1111-C hank | imited. ‘
| Think Techno Gampus, 4th I'loor,
l!ullqu/\lpﬂa,Noxl To KanjurMarg Railway Station(t-asl),

,'.“ HDFC BANK Mumbai - 400042

v
W understand your wol Id o

== Certificate of Foreign Inward Remittance / GST Invoice

1 nvolos Numbey (PO18117/8349051

Jssue Dale 21Ape 2018 CIN NO: 1 G5g20M) 119941’ COBOB 1B

10(108) | tom (POP)

0(POS).

QI GUNT RUGS HOI'T fank | 4

(10 RUGINT RUGS GOPALPAT 11 CHAURI ROAD UTTAR P1LOT NO 52 STATION ROAD SANT RAVIDAS NAGAR BHADOMI UTTAR PRADESH
PRADESH BHADOHI 22 1401

statefUT namo and statc/UT code: Unar Pradosh 03 Stato/UT name and stale/Ul code: Uttar Pradesh 09

P 913936629889 Bank GSTIN Reglstration number - 09AAACH2702H12Y

Customer GSTIN Registration number !
(.uslomer f'an Number as updated i the account:  ANGIPAOBB3I-

Dear Customes,
We here by confirm that your Account No - 08652000000624 has boen credited for inward remittance received as por swift details given below

Value Date ' Tredll Date

[ Inward No Sender Ref No
| 2704181049900887 2018042600346907 26-Apr-2018 27-Apr-2018
|
‘ Currency FCY Amount Rate INR Amount
[
ush 3992.50 66.2100 26434343
Remitter Details Remitting Bank Ordering Institute
237020340432 ALLIYA RUGS INC PO BOX 11855 ’ .
CHARI OTTI* NC 282201855 BANK OF AMERICA N.A. AOFAUS3N
Additional inf tion as per swift field 70 and 72 RI'1}/229804790/RR 66 PART PAYMENT

1"0103 - Advance receipls against export contracts - other than Nepal and

Purpose of remittance as per Beneficiary
Bhutan

Remarks / Additional Information - if any

In relation to Ihe above remiltance wo have debiied your account - 08652000000624 with following laxes

IGST CGST SGST UTGST Coss 7 Grand Total
Value Of  IGST CGST - SGST UTGST Cess
Service  ra Amount Amount Amount Rate? Amount Amount  (A+B+C+D
te% (A) rate% ( rate% © ato% 0) Rate% (E) +E)
182172 0.00 0.00 9.00 163.95 9.00 163.95 0.00 0.00 327.90

HSNNO 99711 INANCIAI & RiLATED SERVICES PAN No - AMCH270211

Please note that as per provisions of Foreign Exchange Manag t Act (FEMA, 1999), you are required to submit the export
rocumenl.s. in respect of above receipt, to our Bank within 21 days of the date of shipment, and in any case not later than one yoar
rom the date of remittance. Non p of this requi is llable for penal action under the above Act.

Please ensure to quote our above-mentioned inward biv
remittance number, while submitting the expo
export advance received. l ’ ptionmmiimpais

This is a Computer Generated Advice and In case of any di
contact us within 7 days. doos At ibauie 0 PRncy & pucsone sde shisngs, pleass

Iegd Office : HI'C Bank Limited , 111I'C Bank | fouse , Senapal apat Marg , Lower Parel (West) , Mumbai - 400013
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HI-c fyank I un ited,
| Think Iccl\
A

s, 4th I
ext 10 Kan]ulMalg RRailway Station(Fast)

| GST Invoice

Certificate of Foreign Inward Remittanceé

! l)"OIl‘b?ZHBJOIJ

1 WNUMM :

¢ 01-Jun 2018 CIN NO ‘mmmuwmcomﬁw

Jesue Dale '

I'rom (POP)
10(POS)
" e TTAR PRADESH
. : 5 ADOHI UTTA!
GOPALPATII CHAUR! ROAD UTTAR 11.OT NQ 7 STATION ROAD SANT RAVIDAS NAGAR B

UO Hl 5 Nm\l)OHI 221401
stato/U1 code Uttar ragesh 09

W\HMN"""‘”“’“ \Uttar Pradesh 09 State/U T name and
5t
oo §19936675889 f3ank GSTIN Registrabon numer - 9AAACH2T02HIZY
o
Customes GSTN |tegisirabion numoes
Cuslomer Pan Number a8 updaled in (he account: ARGPACBE3F
ficar Cuslome,
e here by contim that your Account No 08652000000624 nas been credited for inward ,mnmnw received as per swill details given beiow -
e Valdo o "~ Credit Date
Inward No Sender Ref No Value ate
0106181049901158 2018053100492658 31.May-2018 01-Jun-2018
Currency FCY Amount Rate INR Amount
usnh 3992.50 66.3600 264942.30
Remitter Detalls Remitting Bank Ordering Institute
297000340432 ALLIYAI RUGS INC PO BOX 11855 BANK OF AMERICA NA HOIAUSIN

CIHARIOTTI" NC 282201855

Additional information as per swift ge lield 70 and 72 RI1232790300/MIST INVOICH SRR 66

10103 Advance receipts against export contracts other than Nepal and
ihutan

L ks | Additional Inf lon - If any

In relation 1o the above remiltance we Nave debded your account 0865700000002 Wi folowng Laacs

Purposo of remittance as per Benellciary

IGST CGST SGST
Value Of  1GST CGST - SGST uresT Coss, Grawd fou
A § UTGST Cess
Service  rale% "(‘:;"“ rate% A"(';;"“ rate’ An‘\g;ml Rate% A"}%‘;“l Rate% Am(%')ml ‘A'?E;: 0
182471 0.00 5 6
‘ 0.00 900 164 22 900 164.22 0.00 0.00 32644
HISNNO 9971 FINANCIAI & RILATED SERVICES PAN No  AMMACH2702H :
Please nole that as per p of F
ign Exch t Act (FEMA, 1999
documeins; n fospost L botsgodi oreig ' ), you are required to submit the export
g cipt, to our Bank wimln 21 dlys of the date of shipment, and in any ca
te of remittance. N P of this req is liable for penal action under lhf:“;,bov.cokn&l RGNS
Please ensure 1o quote our ab: ioned
pitksopoini r:coma,m inward number, while submitting the cxport documents against this
ThisisaC
conac, mov"'\hl;l:;e; dG:;\:mca Advice and docs not require sig In casc of any d| & purpose code change,
\ | ks ode ¢ , please

Regd Office : 1DI-C | i
Jank Limited . 111 C Bank | fouse , Senapati Bapal Marg , | ower Parel (West) , Mumbai - 400013
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v 7— V'\
>

1111 € Bank Limited, ki
ink Techno Campus, : -
:!:nlb;:::n 7\lphn.Noul 1o KanjurMarg RRaitway Station(iast),

7 HDFC BANK Mumbal - 400042

: undl!fﬁla“d your world

Certificate of Foreign Inward Remittance | GST Invoice

oS! Javoce Nomber DI018212307137296
G

¢ Date : 31-Jul-2018 CINNO 1 B5920M) 119941 COB0618
sl
108). 'rom (POP)
ol
RUGENT RUGS 11 C B3ank | g
/0 I:GENT RUGS GOPAI PATTI CHAURI ROAD UTTAR PLOT NO 52 S1ATION ROA! SANT RAVIDAS NAGAR BHADOHI UTTAR PRADESII
PRADLSH BHADONI 221401
StatoAIT name and state/UT code: Uttar Pradesh 09 State/U | name and state/UT code: Uttar Pradesh 09
fnaNg 919936529089 Bank GSTIN Registration number : 0SAACH27024112Y

Cuslomer GSTIN Rogistration number

(uatomer I"an Nombar a5 upaaled in the account:  AHGPAOBEL

Dear Customer,

We here by confim thal your Account No - 08652000000624 has been credited for inward romitlance received as per swifl details given below.

[ lnward No Sender Ref No Value Date Credit Date
‘ 3107181049901155 2018073000334368 30-Jul-2018 31-Jul-2018
Currency FCY Amount Rate INR Amount
ush 3992.50 68.4100 273126.93
Remitter Dotails Romitting Bank Ordering Institute
| 237020340432 ALLIYAYRUGS INC PO BOX 11855 s ‘AU
: GHARIOTTI NC 282201855 BANK OF AMFRICA NA. BOFAUS3N
‘Adduiml information as per swift message field 70 and 72 1R1713/237790208//FOR IR 66
Purpose of remittance as per Beneficiary 1’0103 - Advance receipts against cxport contracts - other than Nepal and
Bhutan
Remarks | Additional Information - if any —J

1 retation o tha above remittance we have debited your account - 08652000000674 with following taxcs

|Vaeor iesT JOST  paer t COST (oo SGST  rggp UTGST . Coss  Grand Total

: Amount Amount Amount Amount S Amount (A+B+C4D
Sei
vice  rate% A) rate% (B) rate% © Rate% D) Rate% (E) +E)
166560  0.00 0.00 9.00 167.91 9.00 187.91 0.00 0.00 33582

VSN NO - 9971 'INANCIAI & RI‘LATED) SFRVICI'S PAN No . AMVACH 2702t

Please note that as

Per provisions of Forcign Exchange Management Act (FEMA, 1999), you are required to submit the export
documents, in ros

pect of ubo\x: receipt, to our Bank within 21 days of the date of shipment, and in any caso not later than one year

from the date of of this is liable for penal action under the above Act,

Please ensure to quote our ab: i inward ber, while itting the export do

Pl izl 9 po cuments against this
This is a Computer Generated Ad disc

contact us within 7 days, vice and does not require signature.In case of any fepancy & pUrPose code change, please

1Regd Office * 1HIDI-C Bank | imited , 1 1D1'C Bank HHouse . Senapati 3apal Marg , Lower Parel (West) | Mumbai - 400013

R TV LN TR T R e P L o
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‘|,|mu|cd. y
Ji) C Hank LI s, 4ih Vloor,
| Think Techno y(q:;% KanjurMarg Railway Station(\-ast),

Iding: \Pha.
a‘:"mm, 400042

L Id
4 / orlc
o ynderstand your W - | GST Invoice
) Certificate of Foreign Inward Remittancé
)] 74939335"4

oo Nmber PPO1E
G5! vt i CIN NO: 1 6s920M) 1199411 080618
e hale: 0656F7
¥ I'rom (1PO1)
10(P0S).

i 101 C fiank L 1d HADON UTTAR PRADES!

N : S NAGAR

pet UGS GOPAPATTI CHAURIROND UTIAR PLOT N 62 STATIGN KON SANT RAVIDAS NAGA
(10 RIGH:

cr 11221401
PRADES! BHADO! code, Uttar Pradesn 09

o and i1 €09 Uttar Pradesh 08 Stale/UT name and staterV’

er OSMACH?/WIHZV

mput? 13ank GS ration numd!
an! TIN Regist nl
hnNo" 91993557“39 q
Cusiomer GSTIN Rogstrabon number
(1ystomer Pan Number as updatcd in the account: AHGPAOGE3!
Dear Customer.
below:
e here by confem 1hat your Account No 08652000000674 has been uodlcci ior inward vcmm‘mcu received s por ’L"" details 9:‘-:" I
T Sender Ref No Value Date Credit Date
e 06-Sep-2018
0509181049902421 2018090500375007 06-Sep-2018 ep-
Currency FCY Amount Rate INR Amount
ush 3992.50 716900 286222.33
Remitter Detalls Remitting Bank Ordering Institute
297020340432 AILIYAH RUGS INC PO BOX 11855 X BOFAUSIN
CHARLOTTI NC 28220-1855 BANK OF AMERICA NA OFAU
Additional Information as per swift message fleld 70 and 72 131 137241 113308/MISC PAYMIN!
Purpose of remittance as per Beneficlary 10107 Advance recopts aganst expoat contracts  other than Nopal and
Hhutan
Remarks | Additional Information - if eny

' 1ctation 1o Ihe above (EMILINCE WE Nave RLIED your Arcount  UBEH70000UCH4 wih lobowwiy tarcs

IGST CGST SGST

Value OF  1GST GST - $GST 563 urgsy UTGST Cess  Grand Total

Amount A t Y A 1 Cos,

Service  rate% rate% moun! % moun . Amount S, Amount  (A+B+C+D

" o rate’s (©) Rate% D Rate% p ( e
103111 0.00 0.00 9.00 17380 900 17380 0.00 000 147 60

ISNNO 99711 INANCIAI & RUTATED SERVICES PAN No AVACIZI020 o -

Pleasc note tha i

it r(c:;e a:'r ‘:':;:::M o'lForengn Exchange Management Act (FEMA, 1999), you are required to submit the export

pissiuondolivdes ve rece pt._l‘o our Bnn)_( within 21 days of the date of shipment, and in any case not later than one ycal
of this req is liable for penal action under the above Act o

Please ensure to quote our abo

export advance recelved, K e e cspen e
This is a Computer Generates i
ertobr G drnce d Advice and does not require signature.n case of any discrepancy & purpose code change, pl

 code | , please

Itegd Office - 1) € Bani
C iark Limited , HII C Bank fouse Senapali Bapat Marg . | ower Parel (West) . Mumoa - 400013




"u‘le.\vm youl wnyu]

e N HO 1876025442663
351 nvoice Numbe

sun DAIC 26.50p" 2018

aartificate of Foreign Inward R:mittanc‘-‘/
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X

1)
A\ )

~ jank |imited )
”I:I %i(”l ochno Campus, Ath Floor, -
1 ::mq Alpha Next To KanjurMarg Railway Station(Fasl)
3l A
Mumbal 4 0042

GST Invoice

CINNO 1 65970111941 C080818

From (POI")
10 (POSK
RIGENT RUGS — DAS NAGAR BHADOH) UTTAIR PRADESH
. L orNTRUGS GOPALPAT1L CHAUR! ROAD UTTAR PLOT NO 52 STATION ROAD SANT RAVIDAS
;::?AS!;?,'& GHANOHI 271401 Giaaieo
T namo and stalciUT code: Utar Pradesh 09 State/U1 name and statofU ! code: Ul ’ .
::Na 91993867388 tank GSTIN RRegisliation number OIANACHZ 702141

omer GSTIN Regstrakion number

Cusil

(iustomer P°an Number as updaled in the ac

count; AHGPAOEB3I

swift detalls given below.

iear Custome!.
a0 hove by conhim that youl Account No - 08652000000624 has been credited for inward remittance received as per e S -
we it ol i okl i
" inward No T Sender Ref No Value Date Credit Dala2 1
| 2609181049901320 2018092500285019 25.S0p-2018 26-Sep-2018
‘ Currency FCY Amount Rate INR Amount
ush 1292.50 716300 92581.78

Remitter Details

3
‘ 237020340432 ALLIYAH RUGS INC PO BOX 11855
CHARLOTTI NC 28220-1855

as per swift

Remitting Bank Ordering Institute

BANK OF AMERICA N.A BOFAUS3N

field 70 and 72 RI 13/2426R8882//RIR 66 UL L AND [FINA | PAYMENT

Additional

|Purpose of remittance as per Beneficlary

10103 - Advance reccipls against export contraclts other than Nepal and

Bhutan
| | Addi | ion - if any
I retalion (o the above remilance we have debied your account 08652000000624 with following taxcs
| IGST N CGST ) SGST UTGST Cess  Grand Total
Value Of  IGST CGST SGST UTGST
Amount Amount Amount o, Amount Amount  (A+B+C+D
| Service  rate% A) rate% (8) rate% () Rate% 0) Rate% (E) +E)
‘ 925.62 0.00 0.00 9.00 8332 900 8332 0.00 0.00 166.64
1SN NO . 9971 FINANCIAL & RELATED SERVICES IPAN No . AMACIH2T021H

Act (FEMA, 1999), you are required to submit the export

Please note that as per p

of Foreign E

documents, in respect of above receipt, to our Bank wilhivy 21"days of the date of shipment, and in any case not later than one year

of this is liable for penal action under the above Act.

from the date of

Please ensure to quote our ab
export advance roceived.

This is a Computer Generated Advice and does not require si

contact us within 7 days.

inward number, while submitting the export documents against this

In case of any di y& code change, please

I<cqd Office 1111 C Bank | imited . 11DI'C Bank | lousc . Senapali Bapal Marg , Lower Parel (West) , Mumbas - 400013

4.4 The orders of the lower authorities have failed to take note
of the above documents and have proceeded to confirm the
demand against the appellant for recovery of drawback in

respect of these two shipping bills. A proper verification of these
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documents should be caused to determine whether the appellant
has realized these export proceeds. The banker has in its
Certificate dated 16.12.2021 given the details of the shipping
bill, invoice no, bill amount and the details of the Inward No
against which these amounts have been received. As this
document was not before the adjudicating authority, it is
deemed fit that the matter be remanded back to the Original

Authority for consideration of these documents.

5.1 In view of the above, appeal is partially allowed and
matter is remanded back to the Original Authority for
consideration of the documents produced by the appellant
evidencing the remittance of foreign exchange against these two
shipping bills.

5.2 Original Authority is directed to decide the matter within a
period of two months from the date of receipt of this order.

(Dictated and pronounced in open court)

(SANJIV SRIVASTAVA)
MEMBER (TECHNICAL)

akp



